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Title: Motion for consideration of the National Trust for Welfare of Persons with
Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities (Amendment)
Bill, 2018 as passed by Rajya Sabha (Bill Passed).

HON. SPEAKER: Let the National Trust for Welfare of Persons with Autism, Cerebral
Palsy, Mental Retardation and Multiple Disabilities (Amendment) Bill be taken up
now. It is a very small Bill. So, if the House agrees, we will take up Item No.26.

Now, Mr. Minister.
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HON. SPEAKER: Motion moved:

“That the Bill to amend the National Trust for Welfare of Persons with Autism,
Cerebral Palsy, Mental Retardation and Multiple Disabilities Act, 1999, as passed by
Rajya Sabha, be taken into consideration.”

... (Interruptions)

HON. SPEAKER: Shrimati Supriya Sule.

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Madam, autism is
something which is really affecting a section of children in the country today. There is
very less awareness in society as well as in educational circles. ... (Interruptions)

In the right to education we have got autism to include children which will
definitely help. But I request the hon. Minister to make sure that the Chairman and the
Committee consist of people who work in the field autism and not just for people.
There are a lot of technical experts in this country. So, please make sure that they are
included in this. Thank you, Madam. ... (Interruptions)



HON. SPEAKER: The question is:
“That the Bill to amend the National Trust for Welfare of Persons with Autism,

Cerebral Palsy, Mental Retardation and Multiple Disabilities Act, 1999, as passed by
Rajya Sabha, be taken into consideration.”

The motion was adopted.

HON. SPEAKER: Now, the House will take up Clause- by —clause consideration.

Clauses 2 and 3

HON. SPEAKER: The question is:

“That clauses 2 and 3 stand part of the Bill.”

The motion was adopted.
Clauses 2 and 3 were added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.
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HON. SPEAKER: The question is:
“That the Bill be passed.”

The motion was adopted.



... (Interruptions)
HON. SPEAKER: Now, please go to your seats.

... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet on Friday, the 215t December,
2018 at 11.00 a.m.

15 25 hrs
The Lok Sabha then adjourned till Eleven of the Clock on Friday,

December 21, 2018/Agrahayana 30, 1940 (Saka).

* The sign + marked above the name of a Member indicates that the Question was
actually asked on the floor of the House by that Member.



